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Statement 

A note on coconut dis eases 

. AmonBst the diseases of COCODut. the 
important ones arc: 

(i) Root wilt 

(ii) Leaf rot 

(iii) Bud rot 

(iv) Thattipaka disease 

(v) Oanoderma wilt 

The salient facts about the five diseases 
arc given below: 

(i) Root wilt: This is the most destruc-
tive disease having spread to about 2.5 lakh 
hectares of coconut gardens in Central 
Kerala. The yield reduction is 40-80 percent 
depending upon the stage and severity of the 
disease. Loss on this account amount to 
Rs. 20 crores a year. The affected trees 
become unproductive but are rarely killed. 
Despite intensive investigations over two 
decates, it has not been possible to precisely 
pin point the causal agent. Association of 
a virus is suspected and bacteria have also 
been shown to be associated with roots of 
diseased plants. In the absencc of the 
knowledlle of exact etiology of the disease, 
a direct control measure has so far not been 
possible. However. a recent survey of the 
diseased area has shown that a natural dwart 
cross variety hlld least incidence of the 
disease in nature. This observation is under 
confirmation and. whe 1 substantiated, may 
Icad not only to increased production of 
coconut by way of hilJh yielding capacity of 
this variety. but also a substantial reduction 
in the incidence of the disease. 

(ii) Leaf rot: This is caused by a fungus 
called Helmi/ltho.'porium hieolor. The 
patbollen is a weak one and is generally 
associated with trees weakened by the root 
wilt disc/Ue Spray of oil based copper com-
pound has been found to reduce intensity of 
the diseasc. but this operation is som«'what ex-
pensive al it has to be repeated every season. 
It is expected that with the control of the 
COCOnut root wilt disease. this problem will 
lIav. automatically beeII takeD care of. 

(iii) Bud rot: This disease is sporadic 
in occurcnce over wide areas in Poninsular 
India durinl the monsoon season. The 
causal fungus is Phytophthora palmivors. 
Timely detection of the disease and applica-
tion of funBici~ is known to revive the 
affected plants. 

(iv) ThallipJka: Tbis disease is coa-
fined to a Iimiled area around Razole In 
Aodhra Pradesh. The cause of this is under 
investigation. It has certain feature com-
moo with the coctJnut root with of Kerala. 

(v) Ganoderma wilt: This is again a 
fungal disease cau~ed by Ganodelm'l luc t-
dwn and occurs in old plants weakened by 
age and other pny.,iological faclors such as . 
high water table. It is confin~d to a limited 
area in Tamil Nadu. Proper garden 
managem~nt and drainage are the remedy 
for this disease. 

Effect of water pollution 00 fishIng 
Industry 

3070. SHIU C. K. CHANDRAPPAN : 
Will the Minister of AGRICULTURE be 
pleased to stase : 

(a) whether water pollution is affecting 
the fisheries iDdustry in lDd ia; and 

(b) if so, how and to what extent and 
the measures taken to arrest this? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) Studies 
which have ~n carried out on river sys-
tem, indicate that water pollution is affect-
ing fisheries in India in certain regions. The 
major pollutions are industrial effluents 
although untreated domestic sewage and 
certain pesticides used for agricuhural pur-
poses also contribule to the problem.' The 
Bombay side of the Kalu river and the Bay 
of Bombay. the Ganges in the Kanpur 
region and the tidal ponion of the Hooghly 
river near CalCUli a are among the areas 
most affected. Fish mortality is also knoiVn 
to occur in tanks, ponds and reservoirs as 
a result of pollution by pesticides .prayed 
on crops in neighbouring areas. Instances 
of marine pollution are rare. alihoUlih a few 
calCI of fisb Ii fo beiDI alfcQlcd as a rcault of . 
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discharge of oil from vessels havo been 
reponed. 

(b) Legislation for prevention of waler 
pollution has been brought before Parlia-
menl by Iho MinistrY of Health, Family 
Planning, Works, Housing and Urban De-
velopment. Maharashtra, Uttar Pradesh 
and some other Slates have made provision 
in their fisheries legislalion for control of 
pollution in their waters. The Indian Stan-
dards Institution has laid down standards 
for pollutants discharged from several types 
of industries. The services of an FAO Ex-
pert were obtained by the MinistrY of Agri-
culture to sludy the problem oC research on 
wlter pollution in relation to inland fisheries. 
Based on his recommendations the Central 
Inland Fisheries Research Institute has drawn 
up a proaramme for intensificat ion of re-
search on the effects of water pollution on 
fisheries wealth. Investigation on diU"erenl 
aa~ct of the problem are bei ng tackled by 
various Institutions such as the Central 
Puolic Health Engineering Research Insti-
tute, Naapur, the All India Institute of 
Hygiene and Public Health. Calcutta, and 
the Indian Inst itute of Technology, Kanpur. 
A Committee has been constituted by the 
Indian Council of Agricultural Research to 
coordinate water pollution research by the 
nrious organisations dealing with the pro-
blom. The Central Marine Fisheries Re-
search Institute has taken up a programme 
of RSearch on certain aspects of marine 
pollution. 

Implementation of Recommend.'ltions of 
Electricity Wage Board 

3071. SHRI TEJA SINGH SWATAN-
TRA : Will the Minister of LABOUR 
AND REHABILITATION be pleased to 
state: 

<a) whether the Wage Board Cor Electri-
city Undertakill88 baa submitted its report; 

(a) iC so, whether a copy of the same 
will be laid on the Table; 

(c) the States or Electricity Boards 
which have accepted the recommendations 
of the said Board and dates from which Dew 
par scales havo been introduced; 

(d) tho pay scales in various States or 
Electricity Boards together with bonus, 
grat uity and other facilities; and 

(e) the steps being taken to aet the 
recommendations implemented in States! 
Boards where t he same have yet to be 
introduce d ? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHADlL-
KARl : (a) and (b). The Central Wage 
Board for Electricity Undertakings submilled 
its final report to Government on 19th Decem 
ber, 1969 and its recommendations were 
accepted by Government in terms of their-
Resolution No. WB·IS (17)/69 dated Il-7-70. 
Copy of the Resolution was placed on the 
Lok Sabha on 28th July. 1970 and copies 
of the Board's report were scnt to the 
Parliament Library. 

(c) and (d). Information is being col-
lected and will be laid on the Table of the 
Sabha when received. 

(e) The implementation of the Willie 
Board's recommendations is being secured 
through the State Governments who are 
making efforts to secure implementation 
wherever the recommendations have not 
been implemented so far. 
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